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(c) No. 

t d) Does n~ arise. 

Scarcity of Currenc1 on Indo·Nepal 
Border 

4589. Sht'i P. C, Borooah: Will thl' 
Ministel' of Finance be pleas('d to 
state: 

(a) .... :helher one and two-rupee 
nole:; and small coins in ~ le Indo-
Nepal border town of Bairagnia 
(Bihar) havp of late been ~ e  and 

(b) if so, the reason for the ~  

'rhe MiDister of Finance (Slui 
Morarji Desai): (a) and (b), No com-
plaint "On the matter has come to the 
Government of India. Reports have, 
however, been called for from the 
Statl' Government and the Reserve 
Bank of India. 

l e n~n  L.D.C!I. in A.F.H.Q. 

'59,0. Shri S. M. Banerjee: Will the 
Minister of llefence be pleased to 
state: 

(a) whetht'r sonw Quasi·Pcrmanent 
!,DCs W('l"I' transfl'l'ed to Armed 
ForeE's l-lt':ldquarters, Nl.'w Delhi from 
other Defl'n(".· Installations during tht· 
pcriod 1 !l54-1958; and 

(b) if so, whethE'r the:r Quasi-
Permanent status has bee.l cancelled 
by thl' Armf'd ~ e  H?auquarters 
Administration when they joined it; 

(e) whether Ministry of Law has 
been ('onsulted in this matter; and 

(d) if so. what was their npinion? 

Tbe Minister of Defence (Sbrl 
Krishna Merion): (a) Yes, Sir. The 
transfers were made in consequence 
of the personnel becoming s'.lrplus and 
after acceptance of the new appoint-
ment by the per:ions concerned, who 
were in the alternative to be dis-

l~  

(b) No order ~l  cancelling 
thc quasi-permanent ~ was made 
in an\' ~  but it has bt-t'n dl'Cided 
t.»at . thf' prt'Vi0115 quasi-pf'rmanent 
.• ~ was lost on the dat,. on which 
:' 

the person eoncerned was struck off 
the strength of the lower formations 
in which he was serving. Such per-
sons however are. considered for 
quasi-permanency in the Armed 
Forces Headquarters with effect from 

~ 1st July following their date of 
appointment in these Headquarters. 
For this purpose they are given the 
benefit of their previous service in 
the lower formations as admissible 
under the rules. 

(e) No, Sir. 

(d) Does not arise. 

Welfare Olllcers in Ministry uf 
Defence 

.591. Shri S. M. Banerjee: Will the 
Minister of Defence be pleased to 
state: 

(a) what arc the qualifications 
prescribed for the posts of Welfare 
Officers in Ministry of Defence and 
Armed Fol'C'(,s Headquart.ers; New 
Delhi; 

(b) whether the present illcumbenb 
possess thosl' qualification-;; and 

(e) if not. when do the Government 
proposl' to rc.:placc Ihpl11? 

The Minister of Defence (Shri 
Krishna Menon): (a) to (e). The posts 
of Welfare Officers in the Ministry of 
D('fl'ncl'/ Arrnf:'d Forces Headquarters 
an' tenablt' by ~ of the rank of 
Under Sf:'cretary/Civilian Stl>/f Ofticer 
(Grade 1). The selected officers draw 
pay in their respective grades, no 
('xtra emoluments being admissible. 
The work of tlie Welfare Oftlcer re-
quires that he should be conversant 
with general administrative problem! 
and that he should possess an apti-
tude for welfare work. Although no 
qualiftcations have been prescribed as 
such, in making appointments, the 
above considerations are kept in view. 

Political Sufferers In GoverDIIleD' 
Service 

'511. Sbrl S. ~ lle ~  Will the 
Minister ot Heme Haln be pleased 
to state what are the concession!' 




